IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH, NEW DELHI.

Regn.No. 0A=- 2565/90 wi th  Date of decision: 19,2, 1992,
MP. 959/91 :
Shri Gyanendra Singh ' esaw Appliéant
Varsus
Union of India & Ors, vev. Haspendents
For . the Applicant eeve Shri Gyan' Prakash, Advecats
) : ' |
For the Respendents eses -Shri ML, Verma, Advocate
For the Intervenors «eee Shri P,L, Miniroth, Advocate
CORAM:

The Hon'ble Mr. P.K. Kartha, Vice Chairman(J)

The Hon'ble Mr. B.N. Dhoundiyal, Administrative Member

1. Whether Reporters of local papers may be allowed
to see the Judgment? 9&9
2. To be referred to the Reporters or not? “fb ‘
JUDGMENT

(of the Bench delivered by Hon'ble Mr. P K. Kartha,
Vice Chairman(J))

The applicant, Who has worked as a Laberatery
Tzchnician in the 5,T.0, Centre, Safdarjung Hospital sincae
11.8, 1972, is aggrisved by the non-premotion to the post ef
Senior Lsberatery Tschnician for which Rscruitment Rulas
were notified on 16,9,1986, He is the ssniormost of the

. o
four Labergtery Technicians Werking in the 5,7.0D, Daeonartment

and is sligible for prometion to tha post of Senior Labmratory

Technician, Instead of promoting him, the respondsnts appainted
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Shri Cyril Silss as Senier Laboratory Technician on
ad hoc basis from March, 1986 to 31.1,1980, tha date of
his syperannuation, He apprehends that the respondants

might rssort to similar ad hoc appeintment in contravention

‘of the Recruitment Hules,

2. The respendents admit that the applisant is the
seniarﬁmét of the émur LabﬁratoryVTechnicians erking in the
SeTeO, Departmsnt, but thay cdnpand that a dacision has been
taken not to gbgraté thﬁ Reeruitment Rulﬁslin'uieu of the
fact that they are nat in £he interest of ﬁhe.mmjcrity of

Laberatory staff, The Medical Laboratory Technologists
Agssociation who have filed MP-959/91 for intarvéntian, have
argusd that the ﬁacruitment quaé are detrimantal to the
interests of the majority eof the Labermtmry Technicians,
3,  We have carafully>can§idmred ths matbter, Tha
intervenors have filed a copy of the Seniority List of
Laboratory Tmchnicians (Gréup_'ﬁ') as on 2,11,1987, according
te whish, thsre are 68 Lﬁbaratmry Tschnicians in the Safdarjung
Hespital and the applicant's name ?iguras-at seriai Ne,20 cof
.the said list, ‘Nmfmally, When aﬁpgintmmnts are to he made
to a post, the same should be in accordance with the atatutory

» _ decision™
Flecruitment Rules, InAthe instanticase, a policyéhas bmen
taken by ths respondents not te Fill up the post- in visu
of the demand for uidaning:tha field of cheice, The
rgspﬁndgnts‘hévs staﬁad_éh;£¢5Hfi Cyril Silas was the

seniormest Laboratory Technician im the comhinad seniority
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list znd hs was appointad as Senior Labmrmfory Technician
pesnding the making of new Rulss,

4, The nan-Tilling of the post of Senior Laboratory
Technician is pursqmnt to the pelicy decision by the
respondsnts not te oﬁmrate the same pending ths framing

of now Rules, This cannot be faulted on lagal or censti.
tuticnal grounds, Ths respondents shcould, housvar, Finalise
the framing of the nsw Rules sxpeditiously, The znnlication

is dicponsed of with the above chbservaticns, Thare will ba

No order as to costs, MP-959/91 ig also disposed of accordingly,
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(8,4, Dhoundiyal) | (P,K, Kartha)

Administrative Member " Vice-Chairman(Judl,)
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